W P(C)No. 67 OF 2005
| TEM No. 58 Court No. 2 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A  No.2 In Wit Petition(Cvil) No.67/2005

SUSHI L CHEM CALS (P) LTD. & ORS Petitioner (s)
VERSUS
COAL I NDIA LTD. AND ORS. Respondent (s)
( for directions and office report )
Date : 28/02/2005 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTICE S.B. SI NHA

For Petitioner (s)M. Dushyant A. Dave, Sr. Adv.
M. MP. Jha, Adv.
M. Ram Ekbal Roy, Adv.
M . Harshvardhan Jha, Adv.
M. Anil K. Chopra, Adv.

For Respondent (s)M. A. Sharan, ASG
M. Ait Kumar Sinha, Adv.

M. K S. Bhati, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st on 2. 3.2005.

(Ganga Thakur) (Prem Prakash)
PS to Registrar Court Master



